National Company Law Tribunal
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 08.11.2017
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None for the petitioner. Advocate, Shri Jahagir Haidar for the respondent and Advocate

Shri Devendra Vikram Singh holding brief of Somesh Khare appears on behalf of the

Corporate Debtor Company.

As, today the case 18 listed as a fresh case. Registry of this Tribunal is
directed to make scrutiny of the same and also communicate a date of hearing in this
matter to the counsel for the petitioner, failing which, consequential order may be

passed.
The matter be listed on 20" November, 2017.

Later on
Advocate Shri Vinyak Mittal appears for petitioner, his presence is recorded.
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